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department of supply and transport
NOTIFICATION Bombay, 4th April 1944

c v rVT^iev 20th April 1944 No. 1/2 (25)-44/C.G.(C.S.)—In exercise of the powers
No. 7711 -S.T.—Lhe following notifications issued by the conferred upon mo by section 11 of the Hoarding and

Government of India, in the Department of Civil Supplies Profiteering Prevention Ordinance, 1943 (XXXV of J94.*l)
republished tor general information. I call upon all dealers in boot polishes, wholesalers and

By order of the Governor retailers to exhibit a price-list at a prominent place in the
C.*8. JHA shop showing clearly the retail selling prices as fixed by

Secretary to Government the Central Government under notification No. 1/2(24)-
Bornbay, 4th April 1944 44/C.G.(C.S.), dated the 4th April 1944, subject to the

No. 1/2(23)/44-C.G.(C.S.)—In exercise of the powers following conditions :— 
conferred upon me by sub-section (4) of section 7 of the1
Hoarding and Profiteering Prevention Ordinance, 1943 0) Prices shall be written legibly in English or the
(XXXV of 1943), I hereby specify the following additional local language of the district ; and 
articles for the purposes of the said section :—

1. Bicycle tyres and tubes, and
2. Electrical goods.

are

(2) the price-list will be shown to any purchaser who 
makes enquiry about the correct selling prices.

C. C. DESAI
Controller General of Civil Supplies 

Bombay, 4th April 1944
No. l/2(24)/C.G.(C.S.)—In exercise of the powers con

ferred by clause (c) of sub-section (I) of section 3 of the 
Hoarding and Profiteering 'Prevention Ordinance, 1943 
(XXXV^of 1913), the Central Government is pleased to 
fix as follows the maximum prices which may be charged 
by a doaler in respect of the brands of boot polishes 
specified below, in supersession of the Department of 
Industries and Civil Supplies notification No. F 22(56)- 
CS(C)/44, dated the 22nd January 1944.

Bombay, 3rd April 1944

No. l/2(19)/44-C.G.(C.S.)—In exercise of the powers 
conferred upon me by section 11 of the Hoarding and' 
Profiteering Prevention Ordinance, 1943 (XXXV of 1943), 
I hereby direct that the following amendments shall be 
made in this office notification No. l/2(3)/44-C.G.-(C.S.), 
dated the 13th January 1944, namely :—

(i) the word * and ’ after condition (1) shall be
deleted ;

Maximum wholesale 
selling prices per* 
dozen including 
freight and other 

charges up to 
retailer’s destination. 

(Railway station)
Rs. a.

6 0 0
3 0 0
6 0 0
2 3 0
6 0 0
2 3 0

C. C. DESAI 
Joint Secy, to the Govt, of India

(ii) the fullstop after condition (2) shall be substituted 
by a semi-colon ;Maximum 

retail selling 
prices per (Hi) the word ‘ and * shall be added after conditiontin (2) ; and

(tt>) the following shall be added as condition (3): —

“ (3) that producers shall allow discount in accord
ance with the usual trade practice prevailing immediately 
before the War to retail dealers who depend upon them 
for their stocks.

Rs. a. p.
Kiwi—(a) Large 0 9 0

(b) Small 0 4 6
Cobra—(a) Large 0 9 0

(b) Small 0 3 6
Cherry Blossom—(a) Large 0 9 0

(b) Small 0 3 6

P-

C. C. DESAI
Controller General of Civil Supplies

Bombay, 4th April 1944
No 1 /0(*>7)/44-C G (C.S.)—In exercise of the powers conferred by clause (c) of sub-section (I) of section (3) of the 

Hoarding and Profiteering Prevention Ordinance, 1943 (Ordinance No. XXXV of 1943), the Central Government is 
pleased to fix as follows ,the maximum retail prices which may be charged by a dealer or producer in respect of the 
electric bulbs specified in the schedule below^^ ^ ̂

Elm i Other productsLamps
i Locally producedImported;

iElsewhere AnywhereCalcuttaElsewhereCalcuttaTypeSize ■ tSerial ' 
No 1

Per doz. jPer piece Per doz. Per piece Per doz. jPer piece Per doz. jPer piecejPor doz. Per piec*

11 129 10 1387664321

Rs. A. Rs. aRs. A. Rs. A. 
27 0 
25 8
24 0
25 8 
27 0 
30 0 
27 0 I 
30 0 
36 0 
48 0 
75 0

108 0 
150 0

Rs. A.Rs. A. I Rs. A.Rs. A.Rs. A.R8. A. 2Vacuum
Do.
Do.

5 Watt 
10 • „ 

15 and 30 , ,,

21 ! 12 14
13 15

1 1 21 01 5 ! 12 4 
1 7 1 13 4

2 15 12 
17 1

1 415 0
16 3 1 31 2 23 1 6 ; 2404 99 Do. 2 ‘«50 to CO5 >• Gas filled 15 4

16 9 
20 12 
23 2 
40 7 
61 3 
84 4

1 41 3 2214 8
15 12 
19 12 
22 0 
38 8 
58 4 
80 4

306 1 1019 2
20 4 
25 6 
28 11 
51 2 
77 0

10G 5

1 818 3
19 5
24 3 
27 5
48 11 
73 6

101 4

99 Do. 1 61 5 2407 111 10Do. 1 1210 3608 2 22 0 
2 4

9 t Do. 1 151 13 4759 2 699 Do. 3 63 3 C10010 4 44 199 5 2Do. 4 14 0150 6 611 6 299 7 0Do. 6 11, 12200 8 1412 8 7? > Do.30013 99

^ C. C. DESAI 
Joint Secretary to the Government of hi

rj'
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!2 '
Serial

number
maximum rot .

soiling

Rs' »• p
45 0 (i

21 0 
12 0 o i
4 0„ 

6 11 ()

Bombay, 4th April 1944
No. l/2(2S)/44-C.G.(C.S.)—In exorcise of the powers 

conferred upon me by section 11 of the Hoarding and 
Profiteering Prevention Ordinance, 1943 (XXXV of 1943), 
I hereby direct all dealers in electric bulbs, to mark electric 
bulbs exposed or intended for sale with the sale prices, 
or where the marking is not feasible to exhibit on the 
premises a price-list showing correct controlled selling 
prices, as fixed bv the Central Government, under notifica
tion No. 1/2(27)/4 t-C.G.(C.S.), dated the 4th April 1944, 
subject to the following conditions, within seven days of 
the publication of this Order in the Official Gazette.

1. Prices once marked shall not be raised except with the 
previous consent of the Controller General of Civil Supplies.

2. The prices shall be so marked as to comply with the 
provisions of the Ordinance.

3. No sale will he refused if a purchaser is willing to 
purchase an article at the price marked, unless the dealer 
has good reasons to believe that the purchaser is wanting 
to purchase the article for sale.

4. The prices will be marked in blue black ink if the 
article is of Indian manufacture, and in red ink if the 
article is of foreign manufacture.

5. This Order shall be displayed in a prominent place in 
the shop, preferably as near the seat of the Manager of 
the shop as possible.

6. Producer shall print the retail selling price on the 
carton in respect of all bulbs leaving their godowns on or 

.after the 1st May 1944.

Description and mak^

•r
27. Eversharp Adjustable Nib No. 5700 

Life time.
Adjustable Nib No. 2300 
Adjustable Nib No. 300

30. Cheap U.S.A. Pens with Gold Nibs
(Small)

31. Cheap U.S.A. Pens with Gold Nibs
(Big)

32. Cheap U.S.A. Pens with Plated Nibs
(Small)

33. Cheap U.S.A. Pens with Plated (Big)
34. Blackbird Standard
35. Swan Self-filler No. 200
36. Conway Stewart Small 

Ditto 
^itto

i
Do.28. 0.Do.29.

2 1 o

2 15 0 
6 6 0 

15 10 ()| 
8 0 0 

15 0 0l 
20 0 0 
11 0 0i

Medium37.
Large

39. Relief Pen Gold Nib Fountain Pen
38.

No. 1.
40. Relief Pen Gold Nib Fountain Pen

No.. 2.
41. Relief Pen Gold Nib Fountain Pen

No. 3.
42. New Relief Ink Visible Model No. 7
43. Steel Relief Nib Fountain Pen
44. Relief Nib or Medium Tipped
45. Mentmora Golden Platignum
46. Supreme
47. Diploma

All unspecified English Pens

15 10 0

26 4 0

28 0 0 
7 0 0'
9 6 0:
3 0 0

10 0 0 
12 0 0 

1 4 0
a shilling of 
latest En
glish list 
price.

6 0 0 
a dollar of 
late st / 
America 
list price

Note—In sets containing combined pen and pencil, the price t 
the pencil should be calculated at 50 per cent of the price laid do4'I0£f 
for the pen. 'l

A discount of 20 per cent on the above prices shall be allowed 
importers and wholesalers to all retailers,

Part II
Fountain Pen Nibs

C. C. DESAr
Controller General of Civil SujijAies 

Bombay. 3rd April 1944
No. 1/2(21)44-C.G.(C.S.)—In exercise of the powers con

ferred hv clause (c) of sub-section (1) of section 3 of the 
Hoarding and Profiteering Prevention Ordinance, 1943 
(XXXV of 1943), the Cintral G^verimeit is pleased to 
fix as follows the maximum prices which may be chargsd 
by a dealer in respec: of certiii mike; of fou itain pens, 
fountain pen nibs and inks specified below ii supersession 
of the Department of Inimtries and Civil Supplies Notifi
cation No. F.-22.6l)-C.S.(C)/44, dated the 29th Januarv 
1944 :—

48.
■ v

49. All unspecified American Pens
t

Loin
/

Part 1
Description and makeSerial

number
Maximum retail 

selling price
Rs. a. p.
69 0 0 
52 8 0 
30 0 0 
75 0 0 
99 0 0 
60 0 0 
52 8 0 
52 8 0 
30 0 0 
30 0 0 
21 0 0 
21 0 0 
16 8 0 
66 0 0 
11 11 0 
17 11 0
60 0 0 
54 6 0 
30 0 0 
24 0 0

£ fj Fountain Pen f'nks (Wholesale Price)
]5 o (| ~p P(*r c<ent discount on the above prices, plus free 
19 0 0 delivery at buyer s stati -m, or 33 1/3 per cent ex-godown 

r>j (| q delivery Indian Ports
60 0 0

1. Parker Maxima
2. Parker Major
3. Parker Junior
4. Parker 51A Steel Clip
5. Parker 51B Gold Fil ed
6. Sheaffer’s St Eesman 

Life tim * 
Lady Sheaffei 
Admiral 
Milady
Craftsman 

Miss Universe 
Junior

11 be j
Rs. a. p.
24 0 0 

a gross.
0 8 0 

each inclusive 
fitting charges.

U. S. A. Plated Wholesale .. Holes;
D>. Retail
Do.
Do.9-
Do.10.

Part III
Fountain Pen Inis (Retail Price)

Maximum retail selling 
price

Rs. a. p.
18 0 p^r bottle
2 8 0 per bottle
1 0 0 per bottle
1 12 0 per bottle

Dj.11.
12. Do.

Do.13. Name and size
i)>. Premie: L:fe time 

Wa-p Clipper (Slender) 
Wasp Clipper (Standard) 
Vaiimt Superior Q ;ality 
Valiant. Inferior Q lalitv 
Defender 
Commandant . .

21. Waterman Vi si Irik Large
22. Do. Do. Small 

Do.

14.
Do.15.
Do.10. Quink and

Scrip
Swan

2 oz. 
4 oz. 
2 oz.

Waterman and }-4 oz. 
Onoto

Do.i7.
18. IX).

Do.9.
20. Do. j be?

• bol
23.
24.

Liver filling 
Do. 32-B

25 Evershar,) Lifetime* Skyli 
26. Do. Adjustable Nib No. 5900 

Life time.

m<*
0. C. DESAr

Joint Secy, to the Govt, of Indian*
it e5 

y . i 
n Pof 
ati-.n,

4

• i
plus f 
x-go tics

R
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